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PETI TI ONER
DR D. C. SAXENA

Vs.

RESPONDENT:

HON BLE THE CHI EF JUSTI CE OF | NDI A

DATE OF JUDGVENT:

BENCH
RAMASWAMY, K
BENCH

RAMASVWAMY, K
SINGH N.P. (J)
BHARUCHA S. P. (J)

Cl TATI ON
1996 SCC (7) 216
1996 SCALE  (5) 233

ACT:

HEADNOTE

JUDGVENT:

N. P. SI NGH. J

| have the privilege
| earned brothers K Ramaswany and S. P.Bharucha, JJ.

19/ 07/ 1996

JT 1996 (6) 529

JUDGMENT

to the conclusions arrived at by
i nposed agai nst the contemer.

of perusing

them and

t he

the judgnents of mny

| agree
sent ence




